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Title: Introduction of the Widows (Protection and Maintenance) Bill, 2015.
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HON. DEPUTY SPEAKER: The guestion is:
"That leave be granted to introduce a Bill to provide for the measures to be undertaken by the State for the protection and maintenance

of neglected, abandoned and destitute widows by establishing a Welfare Board for such widows and for matters connected therewith or
incidental thereto."

The motion was adopted.

oft srendar Bis 2feflarer 1 sidiey, o Rderas gavenfia wear g

HON. DEPUTY SPEAKER: Item No. 45, Shri Raju Shetty — not present.
Item No. 46, Shri Sushil Kumar Singh — not present.
Item No. 47, Shri Gopal Shetty — not present.
Item No. 48, Shri Gopal Shetty — not present.
Item No. 49, Shri Gopal Shetty — not present.
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